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PrLCO
*885. Sh;‘i §, V. Bamagwamy: Will
the Minister of Bajlways be pleased to

state:

(a) the capacity of TELCOs to
manufacture Broad Gauge under-
frames; .

(b) whether the contract with them
to manufacture such frames has been
terminated;

(c) if so, the reasons therefor; and

(d) what new arrangement has been
made for the manufacture of such
frames?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
About 400, according to information
available.

(b) and (c¢). TELCO have decided
to stop the manufacture of under-
frames on the completion of the exist-

coniracts, ang apparently propase
to ytilise this capacity for the manu-
facture of diesel trucks.

(d) Tenders have been called for
supply of underframes and it is ex-
pected. that other Indian manufacturers
will come forward to take up the work

RM.S. Starr

%688, Shri Veeraswamy: Will the
Minister of Communications be
pleased to state:

(a) whether it is a fact that the
R. M. S. staff are not allowed to hold
their Union meetings in the premises of
their offices; and

(b) it so, the reasons therefor?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) No.
The condition for holding Union meet-
ings on Departmental premises apply
equally to all arms it the service, viz.,,
Postal, Telegraph Traffic, Telegraph
Engineering etc., including R.M.S. The
previous permission of the Head of
the Office or Divisional Officers has to
be invariably obtained in each and
every instance and such meetings can
oply be held on, Departmental pre-
miges outsude omce. hours.

(b) Does not arise.
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*602. Shri U. M. Trivedl; Will the
Minister of Railways be pleased to
state:

(3) whether it is a fact that-some
locomotives and wagons have been
recently borrowed from Pakistan; and

(k) if so, how many-and on what
terms?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Yes Sir.

(b) 12 Metre Gauge locomotives and
300 Metre Gauge wagons. The terms.
for hire of locomotives are given in
the note placed on the Table of the
House. [See Appendix IV annexure
No. 19]. The wagons have been
loaned on a hire-charge of Rs. 1/6/~
(Indian Currency) per wagon per day.

CO-ORDINATION OF RAIL AND Sza
TRAFFIC

*700. Shri Raghunath Singh: Will
the Minister of Transport be pleased
to refer to the reply given to Starred
Question No. 1613 on the 23rd Decem-
ber 1954 and state whether a decision
has since been taken to co-ordinate
the transport of goods by sea and
rail?

The Deputy Minister of Railways
and Transport (Shri Alagesan): As
announced by the Minister while pre-
senting the Railway Budget on the
22nd February 1855, a committee is
being set up to go into the matter and
make suitable recommendations.
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RAILWAY WORKSHOP

*704. Shri T. B. Vittal Rao: Will
the Minister of Rallways be pleased
to state:

(a) whether the Committee of two
Senior Railway Officers who were
asked to examine the possibility of
making full use of the Railway Work-
shops have since submitted their Re-
port; and

(b) if so, what are their recom-
mendations?
The Deputy Minister of Railways

and Tranaport (Rhri Alpgesan): (3)
The Committeq have nat: completed
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their investigations and it may be a
few months before the final report is
available. -

(b) Does not arise.

New CADRE OF VETEBINARIANG

*706. Shri V. Missir: Will the Minis-
ter of Food and Agriculture be pleased
to state: '

(a) whether it is a fact that Gov-
ernment have decided to introduce a
new cadre of veterinarians with shor-:
ter period of training;

(b) if so, the main features of the
scheme;

(c) the names of the centres where
the training is to be imparted; and

(d) the main advantages of the
scheme?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes.

(b) to (d). A statement giving the:
required information is placed on the
Table of the Sabha, [See Appendix
IV, annexure No. 20].

AGRICULTURE LOANS IN TRIPURA

*707. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total number of upplications
received for agricultural loans by the
Government of Tripura during 1954-58.
so far;

(b) the total number of persons to
whom the loans were granted during
the above period; '

(c) the highest and the lowest limit.
of the loan given;

(d) whether rent-arrears had heen

compulsorily deducied from the loans
granted; and

(e) it so, under what rules?

The Minister of Food and Agricul-
ture (Shri, A. P. Jain): (a) 17,000.

(b) 600.
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